Income Tax Appellate Tribunal
3" and 4" Floor, Pratishtha Bhavan,
Old CGO Building, Maharshi Karve Marg,
New Marine Lines, Churchgate,
Mumbai — 400020.

Date: - 27*" February, 2026
NOTICE |

Links of the Court Rooms of ITAT, Mumbai Benches for joining through Video Confe'rencing
from 02.03.2026 to0 03.04.2026 - Reg.

| | s . . Meeting
Court Room Nos. Meeting Link _for loining through Virtual Mode Number | PWD
| (Cisco Webex Platform) |
|{Cisco Webex)

Court Room No: 01 https://itatmumbai.my.webex.com/meet/crlinkl | 26414952544 | 2026
Court Room No. 02 https://itatmumbai.my.webex.com/meet/crlink2 26401520489 | 2026
Court Room No. 03 | https://itatmumbai.my.webex.com/meet/crlink3 | 26408489687 | 2026
Court Room No. 04 https://ita‘cmumbai.my.webex.corn/meet/t:rlink4 26436211654 | 2026
Court Room No. 05 https://itatmumbai.my.webex.com/meet/crlink5 | 26430973048 | 2026
[ Court Room No. 06| https://itatmumbai. my.webex.com/meet/crlinké 26410995827 { 2026
Court Room No. 07 | https://itatmumbai.my.webex. com/rneet/crlmk? ! 26403060903 2026

Court Room No. 08 | https://itatmumbai.my.webex. cnm/meet/crlmka 26443156663 | 2026
Court Room No. 09| https://itatmumbai.my.webex.com/meet/crlink9 | 26444477729 | 2026
Court Room No. 11 (https://itatmumbai.my.webex. com/meet/crlink11| 26412112990 | 2026
Court Room No. 13 |https://itatmumbai.i my.webex. com/meet/crllnklé-[ Not Function
1. The Counsels can join the Hybrld Court Room through the above-mentioned Video
Conferencing Links.

2. Links will be open at - least 15 minutes before the commencement of the Bench .
~ proceedings. -' |

‘3. The links will remain actwe when the bench is suttmg durlng Court hours of the
| Tribunal. -
4. The Counsels may see the Constitution of Benches, Friday Lists, etc., published on ITAT
-website to ascertain the Court Room in which cases of particular Bench/ Hon'ble -
. Members combinations are fixed and accnrd:ngly, join through the respectlve Court
Room Link.
5. The Counsels /DR appearmg before the Hon'ble Court thmugh Video Conferencmg,
mode shall follow the dress code, courtesies and protocols that are followed in
physical hearing, as far as possible.

6. The Counsels/DR shall make sure that their Internet Cnnnectson, Microphone and .
Video Cameras are working. -

Recording of the proceedings in Hybrid/Virtual Hearlng is strictly pthlbitEd |

Paper Books, Synaps:s, written submissions etc. should be filed in the mode as

prescribed i in the existing ITAT Rules, even if Counsel/DR is appearing though Virtual
| Mode |
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